NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 1387/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05.01.2018

NAME OF THE PARTIES: Ericsson India Private Limited
Vis.
Reliance Communications Limited.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

M. U K. Choudbovy - Sv Counse

My Ameel tNedle

My Abhishele Kade

M1 Pecpak Deshmuldy éék
M- Xa\\oh chroksh,

Vb Nedle Neake € co-

fer {he Respondent

2ok, %M‘\m

UWhan 20\69.,&}\9-\6 o

L\ormaé Mo a %
\o < Seger Perocts,

for TLF led by S&1

)Py Yamhata - Sy counted
2) At KR -G Cour\S@L
M\f\\,b\(\ A’Y\k—)\’@A- AA'VOLQQ ‘\%’T |

4) Nitda shalr - Qjﬁ%ﬁ%ﬁ

& P wsroze -

(32)



ORDER
CP NO. 1387/ I&BP/NCLT/MB/MAH/2017

Part heard. List this matter on 18.1.2018.
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V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)



